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 ed  by  the  death  of  Shri  Pratap
 Singh  and  communicate  fo  this
 House  the  name  of  the  member
 so  appointed  by  Lok  Sabha  to  the
 Joint  Committee.”

 2.  T  am  to  request  that  the  con-
 currence  of  the  Lok  Sabha  in  the
 said  motion  and  also  the  name  of
 the  member  of  the  Lok  Sabha
 appointed  to  the  Joint  Committee
 may  be  communicated  to  this
 House.’

 (ii)  “In  accordance  with  the
 provisions  of  sub-rule  (6)  of  rule
 386  of  ‘the  Rules  of  Procedure  and
 Conduct  of  Business  in  the  Rajya
 Sabha,  I  am  directed  to  return
 herewith  the  Appropriation  Bill,
 975  which  was  passed  by  the  Lok
 Sabha  at  its  sitting  held  on  the
 20th  March,  1975,  and  transmitted
 to  the  Rajya  Sabha  for  its  recom-
 mendations  and  to  state  that  this
 House  has  no  recommendations  to
 make  to  the  Lok  Sabha  in  regard
 to  the  said  Bill”

 (iii)  “In  accordance  with  the
 provisions  of  sub-rule  (6)  of  rule
 386  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  the  Rajya
 Sabha,  I  am  directed  to  return
 the  Pondicherry  Appropriation
 Bill,  1975,  which  was  passed  by  the
 Lok  Sabha  at  its  sitting  held  on  the
 20th  March,  1975,  and  transmitted
 to  the  Rajya  Sabha  for  its  recom-
 mendations  and  to  state  that  this
 House  has  no  recommendations  to
 make  to  the  Lok  Sabha  in  regard
 to  the  said  Bill”

 (iv)  “In  accordance  with  the
 provisions  of  sub-rule  (6)  of  rule
 386  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  the  Rajya
 Sabha.  I  am  directed  to  return  here-
 with  the  Pondicherry  Appropriation
 (Vote  on  Account)  Bill,  1975,  which
 ‘was  passed  by  the  Lok  Sabha  at
 its  sitting  held  on  the  20th  March,
 1978,  and  transmitted  to  the  Rajya
 Sabha  for  its  recommendations  and
 to  state  that  thig  House  has  no  re-
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 commendations  to  make  to  the  Lok
 Sabha  in  regard  to  the  gaid  Bill”

 2.44  brs.
 COMMITTEE  ON  THE  WELFARE  OF
 SCHEDULED  CASTES  AND  SCHE-

 DULED  TRIBES
 Turmry-rourtH  Rerorr

 SHRI  9.  BASUMATAR]I  (Kokra-
 jhar):  I  beg  to  present  the  Thirty-
 fourth  Report  on  Action  Taken  by
 Government  on  the  recommendations
 contained  in  the  Thirtieth  Report  of
 the  Committee  on  the  Welfare  of
 Scheduled  Castes  and  Scfieduled
 Tribes  on  the  erstwhile  Munistry  of
 Heavy  Industry—Reservations  for,
 and  employment  of,  Scheduleq  Castes
 and  Scheduled  Tribes  in  the  Hindu-
 stan  Machine  Tools  Limited.

 32  45  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 HUNDRED  AND  FORTIETH  REPORT
 SHRI  JYOTIRMOY  BOSU  (Diamond

 Harbour):  I  beg  to  present the  Hun-
 dred  and  Fortieth  Report  of  the
 Public  Accounts  Committee  on  Action
 Taken  by  Government  on  the  recom-
 mendations  contained  in  their  Hun-
 dred  and  twenty-first  Report  on  pgra-
 graphs  contained  fin  the  Report  (of

 the  Comptroller  and  Auditor  General
 of  India  for  the  year  1971-72,  Union
 Government  (Defence  Services)  relat-
 ing  to  Defence  Production.

 1216  hrs

 COMMITTEE  ON  ABSENCE  OF
 MEMBERS  FROM  THE  SITTINGS

 OF  THE  HOUSE

 NINETEENTH  Report

 श्री  शंल्तिका  प्रसाद  बलिया  अध्यक्ष  महोदय,
 में  सभा  की  बैठकों  संप्रदायों  को  भ्रनुपस्थिति
 सम्बन्धी  समिति  का  19वीं  प्रतिदिन  प्रस्तुत
 करता  हू

 MR.  ;SPEAKER:  Now  item  i-A.
 Prof.  S.  Nurul  Hasan.
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